Review Petn No. 9/2014

BEFORE
THE HON'BLE MR JUSTICE UMA NATH SINGH, CHIEF JUSTICE (ACTING)
HON'BLE MR JUSTICE T NANDAKUMAR SINGH
& HON’BLE MR JUSTICE S R SEN

20.02.2015

Mr N Mozika, learned Advocate, appears for the petitioners.

Mr N Bharali, learned Advocate, represents respondents No.
1,2 and 3.

Office shall submit a report on service of Court’s order on
the learned Attorney General for India after verification from Postal
Service, Shillong.

There is also a request on behalf of Mr N Dutta, learned
senior Advocate, who comes from Guwahati for listing of matter on
09.03.2015 and 10.03.2015. Thus, in terms of request, we list this
matter on 09.03.2015 and if not concluded on that day, it may continue
on 10.03.2015.

List accordingly.

JUDGE JUDGE CHIEF JUSTICE (ACTING)

D Nary






